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BX: ADJOURNMENT MOTIONS
Mr. S pn bR  I have received notice 

ot some adjournment motions the sub­
stance of whid» fall under two heeds: 
(1) Chinese news agency statement 
that Kalimpong Is being used as a base 
for anti-Chinese rebellion; and (2) 
Chinese troops am near India’s border.
A number of hon. Members, Shri Hem 
Barua, Shri Vajpayee and others have 
given notice of adjournment motions. 
Now the bon. Prime Minister.

Shri Bent Barua (Gauhati): I want 
to say something before the hon. Prune 
Minister makes a statement.

Mr. Speaker: Order, order. I have 
got the statement of the hon. Member 
here.

Shri Hon Barua: I want to add. .
Shit BraJ Raj Singh (Firozabad); 

Mine is not here
Mr. Speaker:' I shall hang up on the 

notice board the names of all bon 
Members who have given notices of 
adjournment motions (Interruptions).

Shri Goray (Poona): Please under­
stand our anxiety. It is not for publi­
city.

Mr. Speaker: I understand that; I
am not referring to that.

Shri Ben Barua: My adjournment 
motion is very specific; first, about the 
ghtneaa authorities’ official commu­
nique to the effect that Kalimpong 
is the centre of the rebellion. I want 
to ascertain from the Prime Minister 
whether any correspondence was made 
by the Chinese Government through 
diplomatic channels before coming out 
openly with an official communique 
of the sort, because it establishes m a 
way the complicity of India in this 
rebellion, which is not true. At the 
«mw» time, I just want to know from 
the Prime Minister whether on any 
occasion anything of this sort was com­
municated to the Prime Minister and, 
H go, whether the Prime Minister 

an enquiry into it and whether

£w Chinese Government was asked 
fo  give specific instances of people la  
JCalimpong connected with this.

Another specific issue is this. So 
4he communique we find one thing. 
•The communique says that the Prime- 
fSnister was not allowing a discussion 
pn Tibet in this House. That I can 
understand. But what X cannot under­
stand is this: in the same breath they 
^ay, in an indirect way, that attempt* 
jag to discuss Tibetian development* 
jn the Indian Parliament will be con­
sidered as an unfriendly act This is 
gather.. . . .

Shri Frank , Anthony (Nominated- 
^agcbJtutifiRaV. ■tajpeitenaA..

Shri Beni Barua:....impertinent.
ft may be a sort of hauteur on their 
part on what this Parliament should 
do or should not do; because, we have 
that amount of reason, that amount o f 
pense, whether to discuss it or not to 
discuss it We are the representatives 
of the people who are in this Parlia­
ment, presided over by you, Sir. They 
did not have that right. 1 want a 
clarification on these two broad points 
from  the Prime Minister.

Shri Braj Raj Singh: I wanted to 
mention only one thing. It is not so 
sim ple a matter. Somebody from 
*ome other country casts some asper­
sions on our Parliament. We are an 
independent country. We are a 
sovereign body and if some person or 
some agency outside says that it is not 
proper for us in this Parliament to 
discuss any matter concerning any­
thing in the world then 1 think that 
is an aspersion on the whole country 
and we should not remain silent over 
such remarks. We should protest 
against these things.

Then, again this New China Newu 
Agency have circulated- the news -1  
do not know whether that is a fact 
or not; the hon. Prime Minister wffl 
say something about it—that Kalim­
pong has been used as a commanding 
centre of tbe rebellion. Tito facts, a*
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have beta disclosed by the Press, say 
that some 18 people of the old Gov­
ernment heeded by the Deha Lama 
have been dismissed and a new Gov­
ernment has been installed there 
Seme people sitting here in Kalimpong 
could not do that It seems that the 
whole of Tibet has nsen in rebellion 
There could not be only some people 
in Kalimpong It is a serious matter 
over which the whole country is agita­
ted So, we should have some sort 
■of a discussion here It is not that we 
shall be interfering m the matters of 
China but we shall certainly say some­
thing in view of the fact that our re­
lations with the Tibetans have been 
very cordial all through, whether it 
was proper that we should have enter­
ed into an agreement by which the 
freedom of the Tibetan people was 
raped, as has been done today

Shri Nath Pai (Rajapur) Sir, would 
you not allow some of us to make a 
statement9

Shri Vajpayee (Balrampur) May I 
submit that a new situation has arisen

Mr. Speaker. If he is going to sav 
the same thing then enough has been 
said Is there any new point7

Shri Vajpayee: No, it has not been 
said What I want to say is that the 
whole question of our relationship 
with China should be reviewed in the 
background of the happenings and 
developments that are taking place in 
Tibet The garrisoning of Tibet by the 
Chinese troops and the establishment 
of airfields in Tibet constitute a direct 
threat to the security of India The 
conduct of China m regard to Tibet 
can hardly be regarded as friendly to 
India.* After the restraint displayed 
by the hon Prune Minister, it was 
least expected from China that the 
New China News Agency will come 
out with a sinister suggestion that 
Kalimpong is being used as a base 
against the national uprising in Tibet 
I think the tune has come when the 
Government of China has got to be 
told that India will no longer remain 
a silent spectator to the tragedy that 
la being on the roof of the
world.

Shri B. G. KamMe (Nanded-Heserv- 
ed-Sch Castes)* With regard to 
Kalimpong, I shall be very brief The 
interested parties, that is, the two 
countries who are classing to be 
fnendly with each other are giving 
rival news The Government of India 
is saying, according to the news­
papers, that the Government of 
had asked the Chinese authorities to 
cite instances whereupon the Union 
Government will investigate into the 
matter No instances have been cited 
by the Chinese authorities That is 
the stand taken by the Union Govern­
ment whereas repeatedly the Chinese 
authorities are alleging that Kalimpong 
is made a commanding centre Now, 
the position becomes worse because of' 
the friendly relations Both the coun­
tries are saying that we are friendly 
with each other Then who is un 
friendly’  What exactly is the truth’  
Is India unfriendly or is China un­
friendly7 That must be ascertained 
Therefore, in order to maintain the 
fnendly relationship it is my submis­
sion that the truth must be ascertained 
and whosoever is indulging in false 
propaganda must be requested to with­
draw the wrong allegations, if made 
either by the Union Government or 
by the Chinese Government

With regard to the other observa­
tion made in the official communique 
of China, that is, that it would be im­
polite and improper to have any dis­
cussion in this country, I may submit 
that our discussion in this House

Mr. Speaker: I am not going to 
allow that The same point has been 
made once or twice

Shri B. C Kamble: The question is

Mr. Speaker: There is no question 
Shn Mohammed Imam

Shri B. C. Kamble: The question u
Mr. Speaker: I am not going to 

allow repetition of the same matter, 
that is, whether it is open or it is not 
open for the other Government or 
somebody to say that we shall not dis­
cuss this matter It has been Mid
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Shri B. C. Kamble: I will finish it .... 

Mrl Speaker: No, I am not going to· 
allow discussion on this point so soon. 
First of all, let me make up my mind 
whether I should give an opportunity 
or not. Then I would allow it. 

Shri Mohammed Imam (Chitaldrug): 
A grave crisis has arisen on account of 
the fact that China has overrun Tibet 
and it has completely occupied this 
area. This entire subjugation of this 
territory is threatening the safety of 
India. To this effect I have tabled 
an adjournment motion. This . is a 
very important matter as can be 
gauged by the concern expressed by 
various hon. Members of this House 
except perhaps one section. 

Mr. Speaker: The hon. Member , 
refers to the massing of Chinese troops 
on the south and south east borders of 
Tibet. That is a new thing that he 
refers to. 

Shri Mohammed Imam: Yes, a new 
thing. It has also been reported that 
the Chinese l;tave fanned out their 
troops, Their troops are massed on 
the south and south east frontier. 
Practically, they are --very near India. 
This causes a good deal of concern. We 
know the history of the Communist 
countries in other continents ;;ind in 
other areas. So, thls is a very dan­
gerous situation. Therefore, what I 
submit is that the hon. Prime Minis­
ter must take the hon. Members of 
this House into confid�nce. This is a 
matter which should be debated 
threadbare in this House. I think hon. 
Members are anxious to contribute 
their views. They are anxious to ex­
press their concern and_ also help the 
Government and the hon. Minister of 
Defence because these external mat­
ters should not be a subject of con­
troversy. It should not be a matter 
of party politics. We must all be 
united when the defence of the coun­
try is concerned. So, I submit that 
the hon. Prime Minister will gi� us 
an opportunity to express our '.riews. 
We shall e::s:.press our views in an 
sincerity in the interests of the coun­
try. So, I submit that the adjourn-

ment motion, if admitted either as an 
adjournment motion or in the form of 
a special motion, is certainly :1ot in 
the spirit of censuring the Govern­
ment. In this matter it should be left 
open to the House and the hon. Mem­
bers must be allowed to express their 
views on this important matter. It is
vital at present to the interests of 
India. 

Raja Mahendra PrataIJ (Mathura): 1 
have again a word to say because r 
was in Tibet and I went to Tibet, 
helped by China and with a Chinese 
passport. I was touring all over eas­
tern Tibet. Dalai Lama wrote me a 
letter. It was tn 1925. Now, I have 
a word to say. 

Mr. Speaker: I have heard him al· 
ready once. On the same matter I 
cannot hear him again. 

,.., The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): I take it that I shou1d say 
someth;ing about these adjournment 
motions. 

Mr. Speaker: Yes. I gave an oppor­
tunity to all those hon. Members who 
sponsored the adjournment mot10n. 

Shri .Jawaharlal Nehru: If you will 
permit me in dealing with these ad­
journment motions I may perhaps go 
slightly beyond the range of some of
the questions put. I do wish. . . . 

Mr. Speaker: It is clear that there is 
no question of �ensu�e involved in
this. All hon. Members are anxious 
to know as to what exactly is the mat­
ter. 

Shri Jawaharlal Nehru: These ad­
journment motions as adjournment 
motions, if I may say so, can hardly 
arise. But so far as I am concerned, I 
do not wish to take. shelter under any 

I technical p1ea for not giving any in­
formation that I think ought to be 
given. Indeed, subject to certain very 
broad considerations to which Shrl 
Tyagi referred, I wisltlo place all the, 
information that we get before the 
House, as it comes in, and I propose to
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do so in the future too. It is not i  But, normally ■p**1H"gi thay mrt not
mifirniTf for hpn. Members to de- f  com et Anyhow, my iafarmatfon to
mand «  statement from me, but I shall ? that then is -no o f troops on
do so whenever any Important piece the Indian border, so far as I know,
of iaiomatfam conns. I shall place \ How can I discuss it -when I do not
it fadtte fte -Bona*. accept that fact?

At tin present moment we have a 
oias of statements in the Frew, 
rumours, allegations, statements ot 
the Chhm? Government front which 
it is a difficult to sort out exactly 
the truth of what is happening. We 
have one thing on which you can cer­
tainly say that there it is. There are 
Press communiques issued by the Gov­
ernment of the People's Republic of 
China. I do not understand why hon. 
Members bring in the news agency in 
this matter. It is a Oovenunent com­
munique and the news agency did a 
mrnplgtrfy right thing in placing the 
official communique before us and be­
fore the public.' You may not like the 
wording of the communique or the 
content of it. That is a different mat­
ter. But it is the duty of a news 
agency to deal wilh such an important 
matter—not to suppress it but to place 
it before the public.

May I also refer to what for instance, 
hon. Member Shri Imam has talked 
about that is, the massing of troops. 
New, I am completely unaware of this. 
In tact, I have not heard a rumour 
to that effect, leave out the facts. And 
he wants an adjournment motion be­
cause there is “massing of troops on 
the Indian border” !

Shri Nanshir Bhameha (East Khan- 
desh): He said about fanning out of 
Chinese troops.

Shri Melpfinpni 1mm: That is the 
word I used in my adjournment 
motion.

Shri Jawahtrjal Nehru: All kind of 
things are appearing in the Press 
which, again axe basqd sometimes, 
presumably on reports not from with­
in Tibet but from outside Tibet, 
whettwr It is Hong Kong or whether 
ft Js any other , place. 1 do not say 
that any such rumour must' neces­
sarily be wrong. Bow can I say that?

But, the major things that we ha ve­
to consider are, as I said on the last 
occasion, the contacts of India with 
Tibet are very old, geographical, o f  
course, trade, of course, but much- 
more so, cultural and religious. Vast 
numbers of pilgrims go there from 
here and some come from Tibet to- 
India.. 80 that, this contact, this rela­
tionship is something deeper than the- 
changing political scene. Naturally we 
are affected by it. Apart from that, 
as I said on the last occasion, large' 
number* at people in India venerate* 
the Dalai Lama, respect him very 
greatly and he was our honoured 
guest some time ago. Because of these- 
contacta our reaction to anything that 
happens in Tibet ia bound to be very 
deep, as we see it ., It is not for me- 
to object to those reactions. But, we 
have to bear them in mind.

May I say that all these question* 
that have been recently put about 
giving political asylum are, probably,, 
of no service at all to the people.who* 
might seek political asylum in India?' 
It is no good. One has to see the- 
difficult situation as it ia and not mere­
ly create conditions which make it 
more difficult to deal with the situa­
tion or deal with the persons seeking 
political asylum. There it is. What* 
ever I say in regard to that will make 
it more difficult far these people, I «ay. 
So that, on the one side, there­
in this deep feeling of a certain kin­
ship, if I may use that word, cultural 
kinship between the people of India 
and the people of Tibet

That, of course, does not mean that 
we interfere in Tibet, in any way. 
We did interfere, not we. I mean, but 
the previous Government of lndfts- 
took an expedition to Ehasa under 
Col. Younghusband, 55 years ago. It 
very much inter-toad: imperialist 
intervention. They sat down there-
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and imposed the British Government's 
•will, acting through the then Govern­
ment of India on Tibet and imposed 
our troops there in Tibet, in Yatung, 
Gyantse All kinds of extra-terri- 
tenal privileges were impend on 
Tibet because Tibet was weak and 
there waa the British Empire. With 
some variations, we inherited these 
special extn-tem tonal privileges 
when India became independent.

Regardless of what happened in 
Tibet or China or anywhere, we could 
not, according to our own policy, 
maintain our forces m a foreign coun­
try, even if there had been no change 
in Tibet That was a relic of British 
Imperialism which we did not wish to 
■continue We had to withdraw them 
back It so happened that soon after 
this change in the Oovexna^nt in 
China—about that time, *oon after— 
their armies marched into Tibet What 
I am venturing to say is that the 
policy we adopted towards Tibet 
would have been adopted regardless 
of what China did. and we would 
have withdrawn our forces, etc That 
was the mam thing we did

Shri B n] Raj Singh: There, eyery- 
*body agrees

Shri Jawaharlal Nehru: Apparently 
jpeople seem to imagine that we sur­
rendered some privileges in Tibet 
^fte privileges which we surrendered 
la  Tibet were privileges which we 
do not seek to have m any other 
country m the world. Tibet or any 
other it was patent from the strict­
ly practical pomt of view, even apart 
• fm  sentiments, that we could not 
do anything in  Tibet either in law, 
constitutionally or practically

Our attitude, and historically, pre­
viously—I am not going to the past 
history of 600 years—the position of 
all previous Governments in India 

«gnd elsewhere has been the recogm- 
ftion of some kind of suzerainty or 
sovereignty of f China over Tibet and
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| Tibetan autonomy. That was normally 
the basis of approach. The measure 
of the autonomy has varied, because 
the stasngth of China, the weakness 
of China, the strength of Tibet, the 
weakness at Tibet has varied in the 
course of the last hundreds of years. 
But, that is the position Every Gov­
ernment in China has claimed that 
Many Governments in Tibet have re­
pudiated that So, there it is Any­
how, we could not become judges or 
interfere or intervene either in law, 
or in fact, or in the circumstances, we 
could do nothing That is just past 
history

May I say one thing to the House7 
When the Premier of the Chinese 
Government came here 3 or 4 years 
ago or 2i  yean ago, he discussed this 
question of the situation in Tibet with 
me at his own instance I did not 
raise it. so far as I remember He 
told me then that Tibet had always 
been, according to him and accord­
ing to the Chinese position, a part of 
the Chinese State, that is, they have 
always claimed it and they have had 
it, according to him, but yet, Tibet 
was not China Tibet is not China, 
Tibet is not a province of China- Tibet 
is an autonomous region which has 
been a part of the Chinese State— 
that was. as tar as I remember, his 
words—therefore, we want to treat it 
as an autonomous region and give it 
full autonomy That is how he ex­
plained the Chinese Government’s 
attitude to Tibet All I could say was 
that we had to recognise Chinese 
sovereignty over Tibet. But. I was 
glad to hear Mr Chou En-lai laying 
such stress on Tibetan autonomy. I 
said if this Was fully acted upon and 
was well known to Tibetans, possibly 
the difficulties would be much less, 
because, I remember, difficulties had 
arisen already, three year* ago

For nearly three years, there has 
been what is called the Xhampa 
revolt in China. Khampa region, 
although it consists of people of
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Tibetan origin. is not technically 
Tibet now About SO or 60 yean ago, 
the Khampa region in Sastem Abet 
« u  Incorporated in China. It was 
never really adequately controlled or 
ruled by any authority, Tibetan or 
Chinese, because Khampas are moun­
tain people, rather tough people, 
not liking anybody ruling them.

When the new Chinese Government 
came in, quite apart from Tibet 
proper, the Khampa region was in 
China proper They started introduc­
ing their new reforms or changes, 
whatever they did in land or other­
wise, in the Khampa region Ibat 
brought them into trouble with the 
Khampas in Tibet—not actually in 
Tibet, but the Tibetans m China, you 
may say That trouble started 2 or 
3 years ago or more than that— 
about three yean ago, locally confin­
ed there Then it spread and it spread 
to the south and south-east chiefly 
Naturally one does not have details 
But, it was a kind of guenlla activity 
which went on causing much trouble 
to both the parties and damage and 
all that That has been continuing 
When, Premier Chou En-lai talked to 
me, this Khampa trouble has started.
It is not a kmd of trouble which is 
of great military importance to any 
Government not that; it is a nuisance 
and it prevents things from settling 
down

That has been continuing Nothing 
new has happened except that in some 
border some convoy has been attack­
ed or taken away or something has 
been happening The new thing, what 
has happened m Lhasa, may I say, 
has not flown from that, it is really 
a completely new development The 
very matter was mentioned by me in 
this House and to the Press here the 
moment we heard of lighting there 
Previous to that, wily a few days 
previously, I had spoken m this House 
and talked about the conflict of wills 
there I thought that expression was 
*  *0od expression to describe what 
'was happening there because there 
■was no violence at that stage Nobody

3 LSD-4

had hit anybody But, this conflict 
had come out in the open in the sens* 
of people talking in the open It 
lasted 3, 4 or S days when actual 
firing began, I cannot say who began 
it, but it began Normally, one would 
say that where it is a question at 
military might, the Chinese Govern­
ment is much stronger than some kmd 
of local recruits of the Tibetan Army. 
It is obvious So, that has been the 
background of it

Now, it is unfortunate that all this 
damage is done I do not know what 
damage has been done, but some con­
siderable damage has been done to 
some of the old monasteries in Lhasa, 
and maybe, some valued manuscripts 
have suffered thereby, and all that 
has happened, and our sympathies go 
out very much to the Tibetans

Shri Jaipal Singh (Ranchi West— 
Reserved-Sch Tnbes) Hear, hear

Shri Jawaharial Nehru: quite
apart from the actual incidents, what 
happened, who was to blame and who 
was not to blame

In the press today, the Chinese 
News Agency has published some 
letters, which, it is said, have been 
written by the Dalai Lama to the 
Chinese Governor, the military Gover­
nor of Lhasa, just in this month. I 
would not like to say anything about 
those letters I should like to have 
a little greater confirmation about 
them, about what they are, in what 
circumstances they w oe written, 
whether they were written at all It is 
very difficult because all these things 
are being said by various parties, it is 
exceedingly difficult to sift the truth 
out of this lot of chaff And what­
ever I may say, whatever the Govern­
ment may do, may have far-reaching 
consequences

We talk about Tibet, and we want 
to have fnendly relations with the 
people of Tibet, and we want them to 
progress m freedom and all that At 
the same tone, it is important for us

lt t l (SAKA) Be: Adjournment 8520
Motions
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{Shri Jawaharlal Nehru] 
to have friendly relation* with this 
great country o t China. H ut does 
not mean that I or this Government 
or this Parliament or anyone else 
should submit to any kind ot dicta­
tion  from any country, however great 
or big it may be.

Some Hob. Member*: Hear, hear.
Shri Jawaharlal Nehru: That ia not 

the point But it also does mean that 
in a difficult situation, we should 
exercise a certain measure of rest- 
raint and wisdom in dealing with her, 
and not in an excited moment do 
something which may lead our coun­
try Into difficulties. (Interruptions).
! Today is the 80th of this month. It 
was on the 20th, the early morning 
of the 20th, that firing began—it is 
now ten days—in a country from 
which no news comes, except rumour. 
The only news that has come to us or 
to the wide world—I am leaving out 
China; they might have some special 
ways of getting news—the only news 
that came was from our Consul-Gene­
ral’s telegrams to us. We got them 
pretty rapidly.

But what can the Consul-General 
report? Remember that too. Hie 
Consul-General reports by and large 
what he sees from the window of his 
consulate. Obviously, he cannot tell 
ua what is happening all over Tibet 
He does not know. He is in touch 
with Lhasa, and more or less Lhasa 
is what he can see from his consulate, 
Just round about what buildings 
firing took place, and he can report 
it  He cannot even tell us all that 
is happening in Lhasa itself. He 
cannot tell us precisely and definitely 
Wfeat has happened to our nationals 
wfeo a n  spread out. He can tell us 
definitely that our staff in our con­
sulate is safe. He can tell us also 
that so far as he knows our other 
Indian nationals are safe, but he is 
net certain, because he just cannot 
reach them, so that all news has 
been cut off, and it comes to 
us in extremely email driblets, news

that we can rely upon. And it 
becomes difficult for me to make 
statements or to say that we shall take 
some action, because o t vague jrumours 
which are obviously not always relia­
ble.

Now, may I just say one word—I 
think I have answered it—about the 
people from Ladakh T- It has been 
the old custom ot people from Ladakh 
to go to Lhasa, and they do not take 
any travel papers or anything. They 
go for courses at instruction. Lhasa 
is in a sense their spiritual centre, 
their educational centre, from the 
Buddhist point of view. So, plenty 
of people go there. At the present 
moment, 1 have been informed that 
four head abbots from Leh are there, 
as well as—I forget the number,— 
about SO or 40 or 50—or it may be 
somewhere about a hundred—monks 
and others who have gone there. We 
have not got them on our register 
there, because they simply come and 
go, and do not report to us. But as 
soon as I heard about this two days 
ago, we are making inquiries about 
them.

Now, I come to the statements 
issued, presumably by the Chinese 
Government. Now, those statements 
give a narrative of facts according to 
them, and I have nothing to say to 
that I can neither confirm it nor 
deny it, because it is not in my know­
ledge to make a firm statement; if it 
was, I would make it.

As I said, so far as the letters which 
are said to have been written by the 
Dalai Lama are concerned, they axe 
rather surprising letter. But more 
I cannot say; I should like to know 
more about them before I say.

Hiere are two things mentioned in 
this statement of the Chinese autho­
rities. One is about Kalimpong. 
About that, as goon as that appeared, 
the External Affairs Ministry, through 
a spokesman, contradicted that state­
ment or corrected it. I suppose hon.
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Members have teen it, but I shall 
read it out or put of it, if they have 
•ot

“Asked for his comments on the 
description ot Kalimpong as ‘the 
commanding centre o< the rebel­
lion’ in the news communique re* 
leased —  an official spokesman 
of the Ministry of External Affairs 
emphatically repudiated the 
suggestion. He said that a num­
ber of people from Tibet have 
been residing in Kalimpong for 
many yean .. . . ”

—many years meaning twenty, thirty, 
forty, fifty and more—

“ ...and among them are some 
who arrived during the last three 
or four years.”.

It is not many, it may be in dozens, 
perhaps.

“The Government of India have 
repeatedly made it clear to th«w» 
that they should not indulge in 
any propaganda activities against 
a friendly Government on TnHinn 
soil. The last warning was given 
about six months ago and since 

these persons have remained 
quiet. There have been no un­
lawful activities in Kaliwipnng or 
elsewhere either by these people 
or others. It is, therefore, entire­
ly incorrect to say that Kalimpong 
is the centre of any rebellious 
activities. The check-posts an the 
India-Tibet border are adequately 
manned and the strictest watch is 
always maintained on movements 
between India and Tibet".
Now, an hon. Member wanted pre­

cise information as to whether tiie 
Chinese Government had 
to ub about Kalfcnpoitg. I ohnii tell 
Wm, so far as I can remember, in the 
*81 few months, maybe, a year, there

been no complaint; but there 
were on two occasions perhaps two 
«* maybe three in the last three or 
four years, references to Kalimpong, 
to amne people in Kalimpong carry­
ing on propaganda and like activities. 
Our position has always been, and we 
haye made it quite clear to people
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who came from THiet* important 
people, that 'You are welcome 
to come here, but we cannot 
allow Indian soil to be used 
for subversive activities or even 
aggressively propagandist activities 
against friendly Governments.*. Thai 
general policy of ours applies to every 
Embassy that is here; maybe, some­
times, they overstep the mark or we 
do not object when we might have 
objected. That applies to every 
Embassy here or every foreigner here. 
So, that was the rule that we follow­
ed. And on two or three occasions, 
some leaflet came out in Kalimpong, 
which we thought was undesirable, 
and we drew the attention ot the 
people who had brought it out, saying 
‘You should not do this, this kind of 
thing from Indian scjl’. And our 
instructions and warnings had effect; 
so far as we know. We are not aware, 
in fact, in the last many months, of 
any activity in Kalimpong; jt may be 
in people's minds there; naturally 
they may have feelings; they may 
have sentiments. But I am merely 
saying that that it is wrong to say 
that Kalimpong waa a kind or centre 
from which activities were organised.

Shrimatl Bena Chakravartty (Basir- 
hat): Has the Prime Minister read 
Elizabeth Partridge’s article which has 
come in one of the papers where she. 
says that she has contacted the rebels?
It has come out in the papers.

Shri Jawaharlal Nehrn: I have not 
read that particular article. I do not 
know to which article the hon. lady 
Member is referring. In one or two 
cases, foreign correspondents have 
gone and talked to people there in 
Kalimpong or wherever it is; I do not 
know where, it may be Kalimpong, 
or it may be elsewhere, but they have 
not mentioned names or the place or 
the individuals contacted. And they 
have given an account from the point 
of view more or less, of those people 
in Tibet, who were on the site of 
the revolt. That I cannot catch, 1 
cannot get in, but broadly speaking, 
it is wrong to say that Kalimpong has 
been the centre. Certainly, we have
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verjr good control of our check-posts, 
<rf people coning and going from 
Tibet to India, and nobody in Kalim­
pong can easily come or go, aim you 
cannot control something whew the 
movement is not easy.

1 am told that when we enquired 
about Elizabeth Partridge’s article, we 
found she had not gone anywhere near 
the border: she l\ad written it from 
far away.

The second point to which refer­
ence has been made by hon. Members 
Is to what is said in those press state­
ments about our discussions here. It 
is not necessary for me to say that 
it is open 10 this House, this Parlia­
ment, ana it is completely free to say 
or do what it chooses, to discuss any 
matter It chooses, subject always to 
the necessities of good sense and 
wisdom of which you, Sir. are the 
best judge. Nobody else outside this 
House is going to judge.

Unfortunately, the methods of gov­
ernment and the way legislatures and 
organisations function in China are 
different from ours. Perhaps it is not 
quite realised there, the background 
or the way of our functioning. Quite 
apart from what we do, or whether 
what any hon Member says is right 
or wrong, he has the right to say it; 
he has the right to say the wrong 
thing, as muny hon. Members on the 
opposite side know very well!

Shri Bern Barna: You enjoy that 
right equally!

Shri Jawaharlal Nehru: It is, I
suppose, a little difficult for people 
trained in a different tradition for a 
Jong time to understand the normal 
ways in which a parliamentary system 
of Government functions, and we 
should not be over-eager to find fault 
with somebody who does not agree 
with us, who describes our system in 
a different way, but certainly it should 
be made perfectly dear to all con­
cerned that this Parliament is not 
going to be limited in the exercise of

its right of discussion, saying or 
action or anything, by any external 
or internal authority, whoever it may 
b«. Having said that obviously that 
right has to be exercised always with 
wisdom and always thinking of the 
consequences, and bow feat right 
should be exercised.

Shri Nath Pal: We can always claim 
to have done so in the past

Baja Mahendra Pratap: This shows 
our Government is very weak, power­
less to deal with questions all round 
India, north, south, east, west.

Mr. Speaker: Very well.

In view of the elaborate statement 
made by the hon. Prime Minister, I 
do not think, having regard to the 
situation, it is necessary to allow any 
of these adjournment motions tabled.

The situation is delicate. l£ t us 
see. Nobody can prevent us from 
discuss.ng. That much I can assure. 
The hon. Leader of the House also 
has said that it might be due to the 
misunderstanding of others. We are 
an entirely independent and free 
nation, and this Parliament is supreme 
so far as that matter is concerned, 
subject, of course, to the Constitu­
tion, a Constitution not laid down by 
any others. We lay down the Con­
stitution ourselves. We are always 
watchful and ready. I will never 
hustle or muzzle this House so far as 
these matters are concerned.

Shri Nath Pai: We associate our­
selves with the sentiments expressed 
by the Prime Minister with which we 
are broadly in agreement, but it will 
be necessary that the House gets a 
chahce to state it, because, on such 
an occasion, it is necessary that you 
hear not merely the Government but 
you hear the Opposition also, as there 
is a necessity to create an impression 
in the world that there is near-un­
animity so far as expression at



sympathy for the Tibetan c n n  im 
concerned.

And one small sentence I want t» 
bring to your notice. It has hurt us 
tremendously. It is that India is being 
bracketed with the Chiang-kai-Shek 
gang. There ig a release today ia 
which it ia said that they were com­
ing to India because India was going 
to show sympathy. These are thing* 
of which the Government should take 
serious note. We want friendship, 
and we are dedicated to friendship 
with China, but we are not trying to 
purchase it by closing our eyes, by 
gagging our mouth and plugging our 
ean and drugging our conscience. 
This needs to be very much impres­
sed.

Mr. Speaker: Even if we have a
discussion, nothing can prevent them 
from going on saying it
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.MOTIONS FOR ADJOURNMENT.
Crash of IAC Aircraft

Mr. Speaker: I have received notice 
of another adjournment motion from 
Shri S. M. Banerjee regarding the 
crash of an IAC plane.

Shri S. M. Banerjee (Kanpur): I
want to say something about this.

The Deputy Mtnfatw of Civil Avia­
tion (Shri Mohinddin): I deeply
regret to give intimation to this House 
of an accident to an Airlines
Corporation Dakota aircraft which 
took place on the 20th March, IBM- 
All the four members of the crew 
and the 20 passengers on board the 
aircraft were killed. The aircraft 
VT-CGI piloted by Capt, S. K. 
Chakravarty wag operating the Agar- 
tala-Kumbhigram sector of the sche­
duled passenger service frpm Calcutta 
to Imphal. It took off from Agartala 
at 10-10 a.m. 1ST. The lajt radio 

with the aircraft -Jas at 
10-45 km , when if reported flying In

a thunder storm. At (fee aircraft did 
sot arrive at Kumbhigram, search 
actlQB was initiated. A message was 
Deceived by the Aerodrome Officer at 
Kumbhigram from the SDO, Haila- 
kandi about 18 miles south-weet of 
Silchar at approximately 13-30 hours 
stating that the aircraft had crashed 
at Netaji Nagar about 20 miles from 
Hailakandi. According to latest 
information received this morning, the 
aircraft was totally wrecked and the 
wreckage was found scattered along 
a distance at about two miles. The 
aircraft had crashed in a tea garden 
in Maneknagar, 15 miles south-west 
of Hailakandi. The aircraft carried 
20 passengers, including three infants 
and four members of Crew. The 
names of the members of the qatw 
and the passengers are as follows:—

Crew:

1. Pilot Capt. S. K. Chakravarty.
2. Co-Pilot Shri A. P. S. Cherra.
3. Radio Officer Shri P. R. Kar.
4. Steward Shri P. iySouza.

Passengen:
1. Shri S. K. Patoa.
2. Shrimati Patoa.
5. Infant Patoa.
4. Shri S. K. Koley.
5. Shrimati S. Koley.
6. Shrimati P. Saha.
7. Kumari Kalyani.
8. Kumari Sabita.
9. Baby Saha.

10. Shrimati P. Banuk
11. Infant Barua.
12. Shri P. Ganguly.
12. Shrimati B. Chakravarty.
14. Shri R. C. Patroa.
15. Shri S. Talapatra.
16. Shri R. J. Singh.
17. Shri A. C. Das.
18. Shri S. K. Debrath.
IB. Shri P. N. Saha.
20. Shri S. Bhattacharjee.
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